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MR. SpEAKER: With reference to 

~e context. 

PROr. MADHU DANDAVATE: 

With referenCe to the past context. 
Is it not a fact that in the last Lok 
Sabha, during the presentation of the 
railway budget, an assurance was 
given to the House that efforts will 
be made to take up the matter with 
the Planning Commission, to get sanc-
tion for five captive power plants for 
the railways, including the upgrada-
tion of one power plant? I want tl) 
know from the hon. Minister whether 
he has already contacted the Planning 
Commission, whether the eapUve 
power plants have been cleared and 
whether you will be able to get them 
with your own resources. In case 
you are not able to meet the require-
ments of the power plants with local 
resources, would World Bank loan be 
made available for these power plants? 

. MR. SPEAKER: You can give him 
Information separately regarding this. 

SHRI JYOTIRMOY BOSU' Shri 
Satish Agarwal, who has ~ut this 
u~ tion, a~ raised a very relevant 
pomt about Increasing cost and time 
consumption in eracting these power 
plants. Is it not a fact that for the 
supply of plant and equipment for 
the Tamil Nadu Thermal Power Plant 
project a Japanese firm had quoted 
the lowest rate, quickest deliver v and 
yen credit, while another multi-na-
tional, Siemens quoted a higher rate 
and no concessions and yet the con-
tract was given to Siemens? If so, 
what hHve YOU to say abbut it? 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: We are discussing 
thermal power plants with World 
Bank Assistance. I do not know how 
this question comes here. 

"lacemeDt of SmaU Units at URBAN 

*969. SHRI AHMED MOHAMMED 
PATEL: Will the Minister of ENERGY 
~ pleased to state: 

(a.) whether the Central Govern-
IItellt have taken any decision on the 

request of the Government of Gujarat· 
on a scheme of replacement of smal1 
units of UTRAN by installation of one 
unit of 120 MW; and 

(b) if not, the time likely to be 
taken by Government for its finalisa-
!lon? 

THE MINISTER 'OF STATE IN THE 
MINISTRY OF ENERGY' (,SHRI VIK-
RAM MAHAJAN): 'a) and (b). The 
proposal received irom _ the Govern-
ment of Guj'arat fOr the repmeemnt 
of the small units at utram by insta.l 
lation of one unIt ot 120 MW is still 
unner conSideration as the availability 
of coal to meet fully the requirements 
of the larged sized unit has not been 
confirmed by the St anding Linkage 
Committee for Coal. The proposal 
will be considered fOr techno-economii! 
approval by the Central Electricity 
Authority after the receipt of confir-
mation of the availability of local for 
meeting the requirements of the pro-
ject from the Standing Linkage Com-
mittee for Coal. 
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THE MINISTER OF ENERGY (SHRT 
A. B. A. GHANI KHAN CI-IAUDHU-
RY): It is for thes petroleum Ministry 
to say whether gas woula be availa ble 
for those power plani: it is. not for me 
to say that. But 1 can assure the han. 
Member that we are trying for coal 
linka&,e with all the power stations in 
GUjarat. As a matter of fact, We are 
trying to exploit the various coal 
fields as quickly as possible so that we 
can meet all the demands of Gujarat. 
Because of the coal linkage, we have 
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~on, ,h.ve alreatlY takep. place bet-
ween ,~  ~ Mi!Uster· and the 
officers of the Coal Department. 1 t 
seems that We will be able to give the 
clearance very soon. 

I$() ~ ~~ q-f,,: ~l  U"r.:." 

it ~ r i ..n ~ t ~ 16 ti ~~ t , 
"'!1984-85 ~ ~ ~ 4,822 ~  

-=> 

~ * r : tt i : ~  t, ~~  ~ ~ 

~ 2,300 ~ ~iotl t I W 
~ 2,522 i~ ~ if.: ar.lft 
~ , 1.1' t~ Cfl1 6l;'Tif it ~ ~ 
il~tiiie m$ ~ : ir trti: ~, 

-.:I 

mJ( ~ m~ cr.mrr it. ftir{ 
~ :  ~i ~, if ~ QiTiiiiT ~~ 
~ fer. t:rift t:cr. ~ ~~ ~:  

Cfi.ff ~ ~r ~ rii ~, ~~ ~~ weir 
iifili ~~ ~ ~  {, aT afT;T ~r 

~rt ~ l ii ~ ~i ~ I 

SHRI A. B. A. GHANI KHAN CHOU-
DHURY: All the thermal power st:;-
Hons require .coal linkage. I nave 
ex::lained to you" about '(:(5al ~kage  

As soon as we. clear this coal linkage 
point, there will be no difficulty. 

SHRI AHMED MOHAMMED 
PATEL: How soon? 

SHRI A. B. A. GHANI KHAN 
CHOUDHRY: As I said, very soon 
we will be able to do it. As a matter 
of fact, I have a programme to go to 
Gujarat and announce this programme 
of '('oa1 linkage. 

SHIH BltERAVADAN ·K. GADIIA-
VI: So far as Gujarat Is concerned. 
although industrially it is coming up 
very fast, because of the paucity of 
electricity, there is lot of' hindrance to 
its devilopment. So far as power 
stations are concerned, most of them 
are thermal power s.tations where we 
are having difficu·lty about coal. Tar£l.-
pur unit is also very important so far 
as Gujarat and Maharashtra are con .. 
cerned. Will the Minister kindly 

~ ure US tl1at in ea~ the US Govern-
ment backs out ot tbe contract, whether 
the Government of India would $ee 
that the Tarapur units does not ,et 
stopped and it gets alternative fuel 
either of indigenous production or 
from a r~aa  

SHRI A. B. A. GHANI KHAN 
CHOUDHURY: Gujarat has got 2404 
MW of installed capacity. By the end 
of the Sixth Five Year Plan we win 
sanction 1175 MW. Apart from that. 
Gujarat will get share Of super ther-
mal power stations. According to 
OUr ealculations, t er~ will be no aefi-
cit. 

About atomic energy, you will have 
to put a separate question. 
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SHRI A. B. A. GHANI KHAN 
CHOUDHURY: As I said, we are 
trying to develop this. If . we can 
develop it. we can fulfil all the de 
mands of coal as far as 'Gujarat is 
conc.erned. In view of our approval 
of the project, we are trying to develop 
it very fast. At the present moment~ 
I do not dispute the fact that fliere 
has nways been the problem of coal ift 
Guja_rat because we have not been able 
to meet the demand. Only one day or 
two "'lays stock is there. The Gujarat.· 
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·state )i2ectricity Board is functioning 
very eft\ciently. tlut because of the 
coal shortage, sometimes the progress 
is hampered. I know that. I am 
trying to m.eet the demand. 

Coal CompaDY Land Acquisition Pro-
gramme 

*971. SHRI JYOTIROMY BOSU: 
Will the Minister of ENERGY be 
pleased to state: 

(a) e~ er it is a fact that coal 
compapy land acquisition programme 
is in jeopardy; 

(b) if so, aetails thereof; and 

(c) if so, action taken iIi the mat-
ter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHA,JAN): (a) CoaT-Com-
panies have been facing difficulties in 
.acquisition of land. 

(b) Difficulties are encountered due 
to time taken in completing acquisition 
proceedings as well as in taking physi-
cal possession of lands that have 
been acquired due to demands for 
higher compensation anci for pro-
vision of jobs in excess of the 
:available vacancies. 

(c) Miasures for expeditious acqui-
sition of lands are being reularly 
pursued. with the State Government 
authorities. 

SHRI JYOTIRMOY BOSU = I un-
detstand that 20 plus 21 i.e. about 
41 new coal mining projects are being 
held up because Of total and utter 
inefficiency of this Government, the 
Minister and the Mh.'listry. The 
money allocated for for thes..e projects 
would come to Rs. 793 crores. They 
are telling the people that they want 
to have an additional production of 
29.5 m.i.1lion tonnes. And the Sixtb 
Plan projection (1984-85) is 168 mil-
liOt."1. tonnes. This is the prime mov-
ing energy source in the eountry. 

1 would like to know 
Minister, the hon. Minister. 
TUption). Why should they 
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SHRI JYOTlJUlOY BOSU: Why 
should they laugh ? My question 
is .... 

MR. SPEAKER: I will ask yoU 
a question. Why should not they ? 

(Interrupti.ons ) 

SHRI JYOTIRMOY BOSU: It is 
the American way Of doing things. 
You put a question and they will 
put a question in answer. 

Sir, I would like to ask what eX-
peditious measures have been taken 
specifically. Will he kindly tell us 
what specific measures have been 
taken so that the expeditious com-
pletio."l of these projeets is accomp-
lished ? 

,. 
THE ::\·1DUSTER OF ENERGY 
(SHRI A. B. A. GHANI KHAN 
CHAUDHURI) : Mr. Speaker, Sir, 
in Bengal and Bihar at the end of 
1 BaO land acquisition proceedings {O:' 
nearly 9,000 acres of land were. pend 
ing and execution or constructIon of 
15 sanctioned projects this year alone 
h.ad been hampered. 

MR. SPEAKER: He wants speci-
fic measw'es, if you have taken any. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: I am coming to that. 
Well we are talking to the Chief 
ini~ter  a.;.1d the officers are moni-

tor~ng the whole thing. But as a·· 
matter of fact, I have just now 
signed and sent a letter to the Chief 
Minister of West Bengal, Mr. Jyoti 
Bosu That is for land acquisition. 
Shniiarly, we are writing all the 
time to the Chief Mini&ters. I have 
bee.,n to Patna the other day and 
there we discussed these matters. I 
must admit that all the State Govern-
ments are sympathetic, but there are 
certain limitations, certain difficul· 
ties. The limitations are about tak· 
ing possession of the land. The land 
losers come ·for jobs. Not.-o .. ,ly the 
land losers, but also the vast number 
of unemployed youths dO not allow 
us to work unless we assure them 
work. It is not possible for coal com-
panies to give job to everybody. So, 




